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Central Administrative Tribunal 
Principal Bench, New Delhi 

 
O.A. No. 1510/2021 
M.A. No. 1963/2021 

 
Thursday, this the 5th day of August, 2021 

 
  (Through Video Conferencing) 

 
Hon’ble Mrs. Manjula Das, Acting Chairman 

Hon’ble Mr. A.K. Bishnoi, Member (A) 
 

1. Mahipal Choudhary  
 S/O Sh. Arjun Lal Choudhary,  
 Aged About 23 Years  
 R/O Dhani- Khadasal, Vill. Let Ka Bas,  
 Jaipur, Shahpura (Rajasthan) 303103. 

 
2.   Jyoti Choudhary  

 D/O Sh. Satyendra Pal Singh  
 Aged About 24 Years  
 Presently Residing At 215 D, Govind Nagar (D),    
 Niwaru Road, Jhotwara, Jaipur (Rajasthan) 

 
3.  Pramod Kumar S/O Sh. Ram Singh  

 Aged About 27 Years      
 R/O of Vill. Mundala Mou. Jamapur,  
 Teh. Kanth Chhajlet, Moradabad (U.P.)-244501 
 Presently Residing At Plot No.8, Gurunanak Vihar, 
 Shankar Colony, Jagtarpura, Block B, Jaipur 
 (Rajasthan) – 322234 

 
4.   Saurabh Jagarbad S/o Sh. Rambharosi Meena  

 Aged  About 25 Years,  
 R/o Plot no.8, Gurunanak Vihar,  
 Shankar Colony, Jagtarpura, Block B,  
 Jaipur (Rajasthan) -322234. 

 
5.   Dhruv Singh Meena S/o Sh. Bahadur Meena  

 aged about 26 years  
 R/o Vill. Rundi , Post- kurgaon, Teh.- Sapotara,    
 Karauli(Rajasthan) -322255,  
 presently residing at gali no. 2,       
 Adarsh Basti, Tonk Phatak,  
 Jaipur (Rajasthan)-302015. 

                                                               …Applicants 
(By Advocate: Kamaljot Kaur) 
 

Versus 
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1. Staff Selection Commission,  

Through Its Secretary,  
Block -12, CGO Complex,  
Lodhi Road, New Delhi-110003. 

 
2. The Regional (NR),  

Staff Selection Commission (Northern Region),  
Block-12, Floor 5,  
CGO Complex, New Delhi-110003. 

 
3.  Union of India,  

 Through its Secretary,  
 Department Of Personnel,  
 Public Grievance & Pension,  
 North Block, New Delhi-110001. 

… Respondents 
 
(By Advocate: Ms. Harvinder Oberoi for respondent Nos.1 & 
2) 
 

ORDER (ORAL) 
 
 

Mrs. Manjula Das, Acting Chairman: 
 
 
 Learned counsel for applicants seeks permission to 

withdraw the O.A. with liberty to file a fresh one.  

 

2. Permission is accorded and the OA is accordingly 

dismissed as withdrawn with liberty to file a fresh OA with 

better particulars.    

 
 
 

( A.K. Bishnoi )                    ( Manjula Das)  
    Member (A)             Acting Chairman 
 
August 05, 2021 
pj/sunil/sd/rk/ 
 

 


